
    

     13.   30.06.2021  This matter is taken up through Video Conferencing 

mode. 

   None appears for the Petitioner. 

   Matter be listed on 11th August, 2021. 

 

 

    ………………..    

    S. K. Mishra,  
        Judge.  

 
 
   …………………    

    B. P. Routray,  
       Judge. 
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